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to thirty-eilbt villa,ea In the Hira
li:Ud Project area to quit their lands 
lllld houses before the next raln7 
season; and 

(b) whether It is a fact that In the 
case of most villa1es 1n respect of 
which such notices were Issued, n o  
compensation had been uaeued and 
llxed? 

The Depat)' Minister ol lrrlptioD 
aad Power (Sbr:I Ba&hl): (a) i.nd (b) 
Precise Information ba1 been asked 
for from the Orrlsa . Oovernffl'!!nt an<i 
will be placed on the Table of the 
House. 

AGAJh\GAR l'ACTORIII 
358. Ln 8'ml1lalla: Will the Mlnb

ter of Commeree aad llulUU7 be 
pleased to state: 

(a) whether there are A,ar-apr 
factories 1n Indla; 

(b) 1f ao, their number; 
(c) whether any plant was ever 

lnatalled at Rayqada (Orlna) to 
manufacture A1�11ar; and 

(d) 1f IK>, what happened to that 
plant? 

The M1alster of Commerce IUld la
dua� (Sbr:I T. T. Knaburnecbarl): 
(a) to (d). There Is onty one factory 
in India, namely, M/s. Jeypore Su,ar 
Co. at Raya1ada 1n Orissa, produc1n1 
A,ar-a,ar. The factory la -closed at 
present tor want of power and expectl 
to resume production this month. 
ANNuAL BuDorr FOR A ColocumTY 

PROIJ:CT 

359. Sbr:I K.. C. SodbJa: Will the 
Minister of Plana1ac be pleased to 
state the annual budlet of one Com
munity Project area under (I) a vll
la1e unit, (Ii) a mancli unit, and (11!) 
a development block? 

The De�t)' M1alster of lntptloa  
ud Power (Slri BatbJ): (I) Rs. 5,8a2/
(Avera,e). 

(II) Rs. 75,789/· (Average). 
(ill) Rs. 7,22,300/· (Avera,e). 

ExPORT AND Il(PORT or J'ILMS 
Ht. Sbrl N. B. Cbowdl11117: Will 

\be Mlnlster of Ooaua- ud la
d-*17 be pleued to state: 

(a) the countries to which Indian 
films have been exported durinl( the 
period from January 1950 t o  Octo
ber, 1952 and their number; and 

(b) the countries from wblcb films 
have been Imported Into India? 

The MIIIJster of Commeree (Slut 
ltarmarllar): (a) Information required 
la not available aa clnemato,raph ftJml 
are not aeparatel,y apecllled In the 
forelgn export trade returns of India. 

(b) Imports are ma1nlJ' from the 
United Kinldom, 8'!1.iium, C&nada and 
the United State, of America. 

MATCH l'ACTORJ.11 llf HYDIRAlil) 
361. Sbrt a G. Valalau.y: (a) Will 

the Minister of Oommeree 111111 la· 
d� be pleased to state bow IIW17 
match factories there are In Hydera
bad State? 

(b) At what place, are the7 
situated and whether all of them 
are worklnl? 

(c) What la their productive capa
city? 

Tile Mlals&er of c-meree aad 
bdutry (Sbr:I T. T. K'111!aawaellarl): 
(a) Twelve, so far aa our Information 
1oes. 

(b) A statement b laid on the Table 
of the Houae. [SH Appendix V, an
nexure No. 51.] 

(c) About 9,000 c- of 50 IP'OII 
boxes ot 00 sticks each per annum. 

AJ.nlllCAM hn:RTS DIPLOTI:D OM 
8HAKRA Dill 

3U. 8llrl ru-; (a) Will the 
Mlniater of Jrrlptloa ... Power be 
pleued to state what 11 tbe total 
nUmber of American l!xJ)lrta I() tar 
employed on Bbaltra Dam llel)aratelY . 
tor construction and deal,cna and 
how ma117 more are required to be 
employed every 7ear till completlonf 

(b) what la the total number of 
American expertl required till com
pletion of Bbakra Dam? 

(c) What la the maximum and 
minimum pay of the prewnt 
American incumbent., both inclualve 

·and excluelve of Indian Income Tu? 
( d) What la the total annual expen

diture on the pa7 and allowance. of 
thfte experts. aeparatel7, Inclusive 
and exclu1lve of Indian Income Tu? 

(e) What la the budpted exDendl· 
ture on their travel from U.S.A. to 
India and back lncludln& their t.Jnl. 
lies and personal effects? 
• (f) What la and will be the ex
penditure on their other facilltiae on 
the project auch ae rent free accom
modation. and conve:,ance, etc.? 

(I) What additional facllltlel 
other than tboae provided 1n the 
aereement have been liven to tbam 
and at what coat to Government? 

(h) What wu the number of 
American El<pertl ort,lnal!y antlct
pated to be emple>Ted oriclna117 and 
the number now anticipated? 




